












































T,

The Secretary

District Lega Services a i
authorit
Deoghar o

It is submi
Uﬂlﬂﬁrzma, i ubmitted tha

: ave been deput
since June 21 Spiled

L In view of JHALSA Letier Mo 4B1 dated
i

at front office of DLSA, Deoghar as a Retainer

A per National Legal Services Authorit
; y (Free and competent
Legal Services) Regulations, 2010 and No

manth| : tification Mo L/81/10MNALSA
¥ rémuneration of Retuiners is Rs.5,000)- per month.

L submit the il of my remuneration as follows:-

[ Ju.lL'ndI'}f 2018 E.DDDW

Total 5.000.00

30, it is requesizd that nlease issue necassary direction for payment
of my above mentie .~ ! =1, 0unt far which | shall be ever thankful to you.

With Regard:.

Submitted -
—‘:; "AT‘LT“-Lf Youvyen (MY S
Sanjay Kumar Mishra
Retainer
N



The Secretary

Deoghar

s &
Istrict | aga) Ervices authority

It is subhm
08/05/2013, | hauesl?é;mltl“ that In view of JHALSA Letter No.4B1 daled
N depuled at front affice of DLSA, Deoghar as a Retainer

since Junc 2913

¥ I"'.

= per Mationa) Legal Services Authority (Free and competent

Ley al SEM] L -
m:ﬁﬂmy rores) Regulations, 2010 and Hotification No.LIE1/10/NALSA
Unerali s of Retainers is Rs.5,” 00/- per month.

LSLDIME tha hill of my remuneralion as follows:-

1. dat

So, il is requc !

of my above mentic

With Fegards.

wary 2018 5,000.00

Tatal o, 000.00

2d that please issue necessary direction for payment
P coocunt for which §slhall be ever thankiul to you,

Submitted

__M:i.hg_ ,.:-\.M-%jrh -.Er:_r'

| jalt Ganguh
Setainer

s
av
b Paid & Cancelled

it
ary
DA















